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Shri S. M. Banerjee (Ksnpur): We
cannot have calling-attention notlce?
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Mr Speaker: In all these matters,
I have said that they could not be
combined together in this manner.
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12.05 hrs.
RE: BUSINESS OF THE HOUSE

Shrl Frank Anthony (Nonsinated--
Anglo-Indians): Before you proceed
further, Mr, Speaker, may | make a
request? You will not be in the Chair
later on. On this Aligarh University
Bill we have already used two out of
the four hours; there was the Mover
of the Resolution and the Education
Minister who spoke. It is a very im-
portant matler and many of us feel
that we should have al least 2—3
hours extension of time,

Mr. Speaker: 1 will try; if that is
the consensus of the House we will
extend it by two hours.

12,06 hra
FINANCE (No, 2) BILL, 1965—contd.

Mr, Speaker: The House will now
take up Finance (No. 2) Bill. We
were on clause 25. Mr, Bade has Lo
continue his épeech. There are about

1} hours left.



